
CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGXLORT BENCH 

Second Floor, 
Commercial Complex, 

Indira naqar, 
Bangalore-38. 

Dated: 21JAN1994 
- 	PPLICTION NO(s) 	958 of 1993. 

PPLICANTS: J.Channajah 	V/S. RESPONDENTS: Secretary,Minjstyy of 
Deferice,New Delhi and Others. 

TO, 

I. 	Sri.Sri.M.S.Anandaramu, 
Advocate,No.27, 1st Floor, 
1st Main Road,Chandrasekhar Complex, 
Gandhinagar, angalore-9. 

SUBJECT:- Forwardinn of copies of the Orders passed by 
the Central Adminiètra-€ive Tribunal,Bangalore, 

-xx 

Please find enclosed hereujth & copy of the 
ORDER/STAY ORDER/INTERIM ORDER/, Passed by this Tribunal 

in the above mentioned application(s) on 03-01-1994. 
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ti' 	 In the Central Administrative Tribunal 

Bangalore Bench 
Bangalore 

	

Application No .... .................... 	of 1993 

ORDER SHEET (contd) 

Date 
	 Office Notes 

	 Orders of Tribunal 

P1(5 tVC) lyRE MA) 

January 3rd, 1994 

ORDER 

Shri M. S. Ananda Ramu for the - 
)Op. seeks leave to withdraw this 

.•:.a1itjon as the reliefs sought for 

by him has already been granted. The '. 

	

	 ' 
mem  

	

. 	,''ithdrawal recorded. The appli- 

cation dismissed as withdrawn. 
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V.Rzna14rishnan] 
	

(P.K.Shyainasundar] I 
MEv1BER (A) 
	

Vice thairman 
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